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Defective Case Register from 2024-07-12 to 2024-07-12

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator objection Defects as per S.R.
b GuruPRASAD ey, ERECEITTSHONTNG SERVCORY o
ABLAPL/20331/2024 BEHERA 12 : :
, » RN KUAR . ECEITTSHONTNG SERVCOPY o
ABLAPL/20563/2024 ACHARYA 12 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
3 CONTC/29247/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- 6-RECEIPT SHOWING SERV.COPY TO
4 D-WP(C)/29727/2024 |GOPINATH PANDA AG/CG/IT/CT/ETC.NOT FILED.

12

D-
CRLMP/20272/2024

HEMANTA KUMAR
RATSINGH

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

D-WP(C)/29138/2024

JAGABANDHU SAHU

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

7 KI-BLAPL/20572/2024 &%%S@T%A TIAN ?224_07_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

8 [D-WP(C)/29327/2024 [y iR OD KUMAR 12023-07- 14 0. G/ T/ETC.NOT FILED.

SAHOO 12
D- 2024-07-[PLACE IT AFTER FILING OF C.COPY OF
9 |CMAPL29662/2024 [ABINASHROUTRAY /) DISMISSAL ORDER

6-RECEIPT SHOWING SERV.COPY TO

10 D-WP(C)29607/2024 RSHIROD KUMAR —12024-07-| \ =5 11/ T/ETC NOT FILED,
SAHOO 12
ABLAPL/20462/2024 [JENA 12 : :
MANMAYA KUMAR . 2024.07. 6-RECEIPT SHOWING SERV.COPY TO

12

D-WP(C)/29732/2024

DASH

12

AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

13 D- LALITENDU 2024-07-|9-PROVISION OF LAW NOT FURNISHED
ABLAPL/20624/2024 BHUYAN 12 ON TOP OF CAUSE TITLE.
1. Page no.8 not neat and legible.
11-NEAT,LEGIBLE ATTESTED
KUNAL KUMAR 2024-07- ANNEXURES NOT FILED.

14

D-WP(C)/29829/2024

SWAIN

12

1.Annexs.1 and 2 not neat. 2.Receipt showing
service of copy on S C S and ME not filed.

15

D-MACA/29489/2024

ANUPAM DASH

2024-07-
12

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
24-LIMITATION NOT IN TIME / EXPIRED.



javascript: window.print();

1.DELAY OF 44 DAYS 2.DCF OF RS 10196
/- TO BE PAID

16

D-
ABLAPL/20442/2024

PARTHA SARATHI
DAS

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

17

D-WP(C)/29187/2024

ASIT KUMAR JENA

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. ANNX NOT PROPERLY MARKED

18

D-
BLAPL/20526/2024

KASHINATH
PATTANAIK

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

19

D-MACA/29490/2024

ANUPAM DASH

2024-07-
12

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 9 DAYS 2.DCF OF RS 628 /-
TO BE PAID

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
20 CONTC/29356/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
PRAMOD KUMAR  2024-07- 24-LIMITATION NOT IN TIME / EXPIRED.
21 D-MACA/29598/2024 TRIPATHY 12
1.DELAY OF 23 DAYS
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
BUDHADEV 2024-07- 30-OTHER DEFECT (IF ANY)
22 D-WP(C)/29836/2024 ROUTRAY 12
1.Page n0.22 under Annexure-3 not filed.
2.Neat and legible copy of page nos.21 and 29
not filed.
6-RECEIPT SHOWING SERV.COPY TO
. b LN ST ey, ASCGTTCTETCNOTALED
ABLAPL/20655/2024 PAUL 12 - ( )
Page marked not properly made in the petition
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
a2 LOKANATH NAIK 292407
BLAPL/20515/2024 12 Page marking not correctly furnished. Adv
name not mentioned Capital letter in the
v.nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
75 D- SAPAN KUMAR 2024-07-|9-PROVISION OF LAW NOT FURNISHED
BLAPL/20568/2024 |LENKA 12 ON TOP OF CAUSE TITLE.
1. Page no.14 not legible.
ABLAPL/20478/2024 BHANJADEO 12 : :




27

D-WP(C)/28928/2024

DEBENDRA KUMAR
SAHOO (1)

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.ANUJA KUMAR JENA WHO IS NOT A
PARTY HAS EXECUTED VNAMA
2.BHIMA NAIK ,PETNR NO.5 HAS NOT
EXECUTED V.NAMA

28

D-
CRLMC/20521/2024

KARUNAKAR
NAYAK

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.C.T NOT PROPERLY ADDRESSED IN IA
1803/2024 2.PROVISION OF LAW NOT
INDICATED IN IA 1802/2024 3.IANOT
CORRECTLY PAGEMARKED

29

D-WP(C)/28943/2024

KUNAL KUMAR
SWAIN

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

D- UMESH CHANDRA  2024-07-
30 MC05042024 | PATMALR > AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.07. [6-RECEIPT SHOWING SERV.COPY TO
3L bl 05362004 ARUEET MISHRA 177 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
| NO AFFIDAVIT MADE ON BEHALF OF
5 >024.07.|PETNR NO.3 AND AGE OF DEPONENT
2 Men0sas0ns NIRANJAN PANDA 202497 DIFFERS FROM AGE IN C.T 2.PETNR 2
AND 3 NOT EXECUTED IN V.NAMA
3.PAGE 47,49 TO 58 NOT LEGIBLE
4 INDEX NOT PAGEMARKED 5.GROUND
F IS INCOMPLETE AND NO PRAYER
MADE
o. 5024.07. [6-RECEIPT SHOWING SERV.COPY TO
B CONTC8500202 APV > AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
Y b PRANAB RANJAN 1202407 AG/CG/T/CT/ETC.NOT FILED.
CRLMC/20569/2024 |CHHATOI 12 1 PROVISION OF LAW SEEMS TO BE
WRONG
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D SAMEER KUMAR  2024-07- LR BRENCE CERTIFICATE NOT
CONTC/29716/2024 |DAS 12 :
OCCUPATION OF DEPONENT NOT
FURNISHED IN AFFIDAVIT.
ABLAPL/20558/2024 SAMANTARAY 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
5 |D- SURYAKANTA 2024-07-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/20608/2024 DWIBEDI 12 ANNEXURES NOT FILED.

page no. 12 not neatly legible.




38

D-
CONTC/29719/2024

ADV.

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

39

D-
ABLAPL/20094/2024

PRADEEP KUMAR
DAS

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

40

D-
ABLAPL/20561/2024

ARUN KUMAR
ACHARYA

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.Page nos.21,41 and 44 to 46 not neat and
legible

41

D-MACA/29491/2024

ANUPAM DASH

2024-07-
12

21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.

1.DCF OF RS 9077 /- TO BE PAID

42

D-WP(C)/29159/2024

TRILOCHAN BARIK

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

43

D-WP(C)/29713/2024

BRAJA MOHAN
SARANGI

2024-07-
12

H C Adv.welfare fee not paid.2.Receipt
showing service of copy on SC (T) not filed.

44

D-
BLAPL/20560/2024

AMULYA RATNA
PANDA

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Paragraph no. not correctly furnished in the
petition.

45

D-FAO/28909/2024

KARUNAKAR RATH

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

46

D-
CONTC/29237/2024

ADV.

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

47

D-
ABLAPL/20531/2024

SOUBHAGYA
KUMAR DASH

2024-07-
12

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Name of the Father on affidavit and
declaration not tally with cause title

48

D-WP(C)/29728/2024

SATYAIJIT BEHERA

2024-07-
12

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

Occupation not furnished in affidavit.

49

D-
CONTC/29349/2024

SAMIR KUMAR
MISHRA

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.




6-RECEIPT SHOWING SERV.COPY TO

PRAMOD KISHOR 2024-07-
50 D-WP(C)/28799/2024 CHAND 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RATIKANTA 2024-07-
51 D-WP(C)/29534/2024 MOHAPATRA 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
5> D- JITENDRA 2024-07-|ON TOP OF CAUSE TITLE.
ABLAPL/20491/2024 |SAMANTARAY 12 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page no 9 not neat.
6-RECEIPT SHOWING SERV.COPY TO
D. 2024.07. AG/CG/T/CT/ETC.NOT FILED.
53 AJIT KUMAR SAHOO
CRLMC/20525/2024 12 1 AFFIDAVIT NOT PROPER AS PETNR
NAME WRONGLY WRITTEN ON TOP
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07-|19-UNDERTAKING FOR NON FILING OF
>4 | ABLAPL/20457/2024 PIPAK KUMAR DEY 1, TRANSLATED COPY NOT FILED
Paragraph not correctly mentioned
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
55 D-WP(C)/29136/2024 PRADHAN 12
AGE OF OP 1 NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
56 |D: J K KHANDAYATRAY 2924-07-
CONTC/29342/2024 | 12 DATE OF REPRESENTATION NOT
CORRECTLY FURNISHED IN INDEX AND
BODY OF PETITION AT PAGE 3 PARA 3
6-RECEIPT SHOWING SERV.COPY TO
57 |D-WP(C)129137/2024 }DI%ANSU SEKHAR ?224'07' AG/CG/IT/CT/ETC.NOT FILED.
BRAJA MOHAN 2024-07-|14-NOT PROPERLY INDEXED.
58 D-WP(C)/29714/2024 SARANGI 12
b. 5024.07. |6-RECEIPT SHOWING SERV.COPY TO
59 CONTC/29311/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
60  |D-WP(C)/29709/2024 gﬁﬁiﬁgIOHAN ?224'07' OF ALL THE SIGNING ADVOCATES NOT
INDICATED
1.Synopsis and date chart not mentioned in the
index page. 2. Paragraph in declaration not
correctly furnished.
o D GYANARANIAN  2024-07- (00 o o O FILED,
BLAPL/20583/2024 |DHAL 12 ) )
62 D- SUBRAT KUMAR 2024-07-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/20596/2024 |DAS 12 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

page nos. 10 to 12 are not neatly legible

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

63 2]'3L APL/20618/2024 i&%ﬁm KUMAR ?224'07' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
11-NEAT,LEGIBLE ATTESTED

64 D- UNMESH CHANDRA [2024-07- ANNEXURES NOT FILED.

ABLAPL/20488/2024 |JENA 12
Page no 17 not neat.
6-RECEIPT SHOWING SERV.COPY TO
2024-07- AG/CG/IT/CT/ETC.NOT FILED.

65 D-WP(C)/29734/2024 | DEBASIS TRIPATHY 12 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

s | IOTIRMAYA 202407 0l i T CNOT FILED,

BLAPL/20567/2024 |SAHOO 12 : :
D- 2024-07- (0-RECEIPT SHOWING SERV.COPY TO

67 CRLMC/20490/2024 BHARAT JALLI 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SATYABRATA 2024-07-
68 D-WP(C)/29199/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
2024-07- (0-RECEIPT SHOWING SERV.COPY TO

69 D-WP(C)/29731/2024 MANAS PATI 12 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

70 BLAPL/20528/2024 SUJATA JENA 12 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
30-OTHER DEFECT (IF ANY)

71 ID-WP(C)129706/2024 SAMEER KUMAR - 12024-07-1y 100 ot served on SC (S and ME). 2.

DAS 12 .
Annexure 5 not tally with Index and averments
in Para 5 of petition.
CRLMC/20178/2024 |PATTNAIK 12 : :
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR 2024-07- AG/CG/IT/CT/ETC.NOT FILED.

73 D-WP(C)/29135/2024 PRADHAN 12
AGE OF OP. PARTIES HAS NOT BEEN
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07- | AG/CG/IT/CT/ETC.NOT FILED.
74 IBLAPL20503/2024 |AMITKUMARNATH 11,
D.Fee of OSBC Rs.50/- not paid.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTI 2024-07-
75 D-WP(C)/29738/2024 SATAPATHY 12 AG/CG/IT/CT/ETC.NOT FILED.
76 D- UMA SHANKAR 2024-07- |4-AFFIDAVIT/VERIFICATION NOT
ABLAPL/20641/2024 |PATEL 12 PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

1. Paragraph no. not correctly furnished on
declaration.2. Age of the deponent on affidavit
not tally with cause title.

6-RECEIPT SHOWING SERV.COPY TO

D- PRATAP KUMAR 2024-07-
7T | ABLAPL/20446/2024 NAYAK . AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.07. 6-RECEIPT SHOWING SERV.COPY TO

8 | CONTC8623/2004 | SUMAN MODI . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
79  |D-WP(C)/29741/2024 %ﬁl\S/IEER KUMAR ?224'07' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D GOUTAM CHARAN 02407 AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/20630/2024 ROUT 12 1.As per F.ILR. Year of the Case not reflected in
the petition
6-RECEIPT SHOWING SERV.COPY TO

81 |D-WP(C)/29715/2024 [ MANOTKUMAR - 024-07- 4 60 G 1/ T/ETC.NOT FILED.
PANDA 12
6-RECEIPT SHOWING SERV.COPY TO
82 |D-WP(C)/29616/2024 [ HIROD KUMAR - 2024-07- 4 0. 1/ T/ETC.NOT FILED.
SAHOO 12
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
D. 2024-07. NOT IN CAPITAL LETTERS/ENROLMENT
83 | ABLAPL/20497/2024 BUAYANANDA DASH NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
w D SANDEEP RAJ 5024-07. AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/20516/2024 |PANDA 12 PAGE 13 TO 15 NOT LEGIBLE AND ANNX
ARE NOT ATTESTED
6-RECEIPT SHOWING SERV.COPY TO

DEBENDRA AG/CG/IT/CT/ETC.NOT FILED.
g5 |D- NARAYAN 2024-07-

CRLMC/20429/2024 |pATTANATK 12 AGE OF PETNR NOT TALLY WITH
AFFIDAVIT
6-RECEIPT SHOWING SERV.COPY TO

KISHORE KUMAR  [2024-07-
86 |D-WP(C)/29624/2024 |\ ioroy . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
g7 |D- SUSHANTA KUMAR  [2024-07-

BLAPL/20514/2024 |MISHRA 12 T.R Case number not tally with cause title and
prayer.Adv name not mentioned capital letter
in the v.nama.

. P PRAIOD CHANDRA 202407 ¢ RECEIPT SHOWING SERY COPYTO

ABLAPL/20613/2024 |[SEJPADA 12 - -

89  |D- RANJIT MOHANTY  [2024-07- |6-RECEIPT SHOWING SERV.COPY TO

CRLMC/20626/2024

12

AG/CG/IT/CT/ETC.NOT FILED.




18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1.AFFIDAVIT NOT PROPER AS PETNR
NAME IS WRONGLY MARKED ON TOP

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
90 CONTC/29218/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
01 D- DURGA PRASAD 2024-07-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/20505/2024  DHAL 12 ANNEXURES NOT FILED.
1. paragraphs not correctly furnished in
declaration of affidavit.2.page nos. 12 and 13
not legible.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
92 SURYAKANTA PALAI
ABLAPL/20539/2024 12 1. P.S.Case No. 295/2024 under Annexure-2
not tally with Index.
- pisARANIAN i RECEITT SHOWTNG SERVCOPY o
CRLMC/20506/2024 |DALAI 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
94 D- PRAKASH KUMAR  [2024-07-[9-PROVISION OF LAW NOT FURNISHED
ABLAPL/20530/2024 MUDULI 12 ON TOP OF CAUSE TITLE.
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA KUMAR  [2024-07-
95 D-WP(C)/28966/2024 NAYAK (2) 12 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20551/2024 |PANIGRAHI 12 ) )
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
97 | ABLAPL/20542/2024 PEEPAK KU SAHOO 11,
1. Page no.11 not neat.
7-VAKALATNAMA NOT PROPERLY
08 D- GOPAL KRUSHNA 2024-07-|STAMPED,.EXECUTED,ACCEPTED.
ABLAPL/20481/2024 MOHANTY 12
Name of advocate not in capital in V nama
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
99 ABLAPL/20654/2024 SAIBRATA RATH 12 AG/CG/IT/CT/ETC.NOT FILED.
1.Paragraph no. not correctly furnished on
declaration.
100 2 SUBHADUTTA 2024-07- ig%(é?;/TCSTI/{EOT\ZIggTSEE\égOPY 10
CONTC/29752/2024 |ROUTRAY 12 ) )




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
101 |20 1202302024 APV > AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
0 D- DV 2024-07- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/29333/2024 : 12
CODE NOT CORRECTLY FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
103 |D-WP(C)29938/2024 ANJANKUMAR - 12024-07- 1 ) /1T/C T/ETC.NOT FILED.
BISWAL 12
6-RECEIPT SHOWING SERV.COPY TO
BRAJA MOHAN 2024-07-
104 [D-WR(C)/29711/2024 S VS > AG/CG/T/CT/ETC.NOT FILED.
05 D- ABHIMANYU  2024.07- (08 o RO T FILED,
CRLMP/20508/2024 |KHATUA 12 - -

106

D-WP(C)/29142/2024

PRAVAT LENKA

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

07 D- ALOK KUMAR 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/29338/2024 |PANDA 12
PAGE 13 NOT FILED
18-CERTIFIED COPY OF
AMIYA KUMAR 2024-07- |TRIAL/APPELLATE COURT ORDER NOT
108 |D-WA/29566/2024 |y isHRA A.G.A 12 FILED
o. >024.07. 6-RECEIPT SHOWING SERV.COPY TO
109 |00\ Te0258/2024 APV > AG/CG/IT/CT/ETC.NOT FILED.
1o P MANAS KUMAR |2024-07- igfccc;E/il;/TcsTI/{gT\zlggTSEi\égopY 1o
ABLAPL/20543/2024 CHAND 12 : :
6-RECEIPT SHOWING SERV.COPY TO
. . 202407 AG/ICGIT/CT/ETC.NOT FILED.
CMAPL/29573/2024 12 1.C.COPY OF DISMISSAL ORDER NOT
FILED
o. 2024.07. 6-RECEIPT SHOWING SERV.COPY TO
1200 Tenor172004 APV > AG/CG/IT/CT/ETC.NOT FILED.
o. >024.07. 6-RECEIPT SHOWING SERV.COPY TO
13O0 7297200004 APV > AG/CG/IT/CT/ETC.NOT FILED.
s |2 SANTOSH KUMAR  2024-07- (50 O bt R e b,
ABLAPL/20557/2024 SAMANTARAY 12 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-07-| AG/CG/IT/CT/ETC.NOT FILED.
15 | ABLAPL/20501/2024 !AYADEBA BEHERA 1)

page not correctly marked in index.




6-RECEIPT SHOWING SERV.COPY TO

GOPALKRISHNA  [2024-07-
116 |D-WP(C)/29394/2024 [JOME X > AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/20656/2024 |SAHOO 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-07- [7-VAKALATNAMA NOT PROPERLY
18 | A BLAPL/20636/2024 [/ UPHISTHIR SAHOO /5 STAMPED,EXECUTED,ACCEPTED.
1. L.A.A fee of Rs.10/- not paid on V.Nama.
o. 5024.07. [6-RECEIPT SHOWING SERV.COPY TO
19 |00 03472004 |SANDHYARANI PANI 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
PRASANNA KUMAR 2024.07. NOT IN CAPITAL LETTERS/ENROLMENT

120

D-WP(C)/29130/2024

NAYAK

12

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

o1 |P- ADV. 2024-07-|AG/CG/IT/CT/ETC.NOT FILED.
CONTC/29242/2024 ' 12
INDEX NOT PAGEMARKED
D. 5024.07. |6-RECEIPT SHOWING SERV.COPY TO
122 | CoNTC9712/2004 APV 0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
13 |D- BIUNYAN KUMAR  [2024-07- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20581/2024 MOHAPATRA 12

Page 12 not neat.

124

D-WP(C)/28969/2024

SUKANTA KUMAR

2024-07-

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

NAYAK (2) 12 1 .DEFICIT AUTHENTICATION FEE OF RS
2 /- NOT FILED ON ANNX 3
o. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
125 || MC/20538/2004 ANIRUDHA DAS > AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
126 |0\ remon49/2004 APV > AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.07. 6-RECEIPT SHOWING SERV.COPY TO
127 | nremougaaons APV > AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-07-|6-RECEIPT SHOWING SERV.COPY TO
128 | ABLAPL/20507/2024 ARUN KUMAR DAS 1, AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in index.
19 2 SATYABRATA 202407 TICTETCNOT FILED,
CONTC/29262/2024 IMOHANTY 12 : :




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-07-
130 CONTC/29215/2024 ADV. 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARI 2024-07-
131 |D-WP(C)/29707/2024 MOHANTY 12 AG/CG/IT/CT/ETC.NOT FILED.
5-SECOND COPY OF PETITION NOT
FILED.
PRASANTA KUMAR [2024-07- |6-RECEIPT SHOWING SERV.COPY TO
132 D-CRLA/2047072024 g ANDA 12 AG/CG/IT/CT/ETC.NOT FILED.
CODE WRONGLY INDICATED
133 |2 JYOTIRMAYA 202407 GIT/CTETCNOT FILED,
BLAPL/20556/2024 |SAHOO 12 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
134 CONTC/28607/2024 ADV 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BRAJA MOHAN 2024-07-
135 |D-WP(C)/29710/2024 SARANGI 12 AG/CG/IT/CT/ETC.NOT FILED.
e D- CHANDAN 2024-07- 30-OTHER DEFECT (IF ANY)
BLAPL/20586/2024 |SAMANTARAY 12 .
1.Page no.16 not legible
CRLMC/20458/2024 |DAS 12 : :
21-STATUTORY DEPOSIT/AWARDED
2024-07- AMOUNT NOT DEPOSITED.
138 |D-MACA/29497/2024 SOMNATH ROY 12 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 97 DAYS
6-RECEIPT SHOWING SERV.COPY TO
RAMESH CH. 2024-07-
139  |D-WP(C)/29729/2024 BEHERA 12 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
140 |D-WA/29025/2004 %(2)24-07- ON TOP OF CAUSE TITLE.
1.DCF OF RS 6 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
141 ID-WP(C)29730/2024 MANAS PATI %(2)24-07- AG/CG/IT/CT/ETC.NOT FILED.
occupation not mentioned in the affidavit.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
142 D- KRUSHNA 2024-07- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/20532/2024 CHANDRA DASH 12
1.F.LLR. under Annexure-1 not tally with cause
title, para-1 and prayer of the petition. 2.
Paragraph no. not furnished on declaration.
D- NRUSINGHA 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
143 CHARAN AG/CG/IT/CT/ETC.NOT FILED.
CONTC/27677/2024 MOHARANA 12
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
144 ABLAPL/20520/2024 CHIRANJIB ROUT 12 AG/CG/IT/CT/ETC.NOT FILED.
145 |D- ADV. 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

CONTC/29737/2024

12

AG/CG/IT/CT/ETC.NOT FILED.




17-REFERENCE CERTIFICATE NOT
FURNISHED.

6-RECEIPT SHOWING SERV.COPY TO

D- SAROJ RANJAN 2024-07-

146 CRLMC/20670/2024 |SUBUDHI 12 AG/CG/IT/CT/ETC.NOT FILED.
D- »024-07.|6-RECEIPT SHOWING SERV.COPY TO

147 CONTAC/29234/2004 SANJEEV UDGATA ||, AG/CG/IT/CT/ETC.NOT FILED.
BIBEKANANDA 202407 | 6-RECEIPT SHOWING SERV.COPY TO

148

D-WP(C)/28987/2024

BHUYAN

12

AG/CG/IT/CT/ETC.NOT FILED.

149

D-WP(C)/29121/2024

BRAJA KISHOR
PANDA

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- SAUMYA RANJAN 2024-07-
150 ABLAPL/20633/2024 PRADHAN 12 AG/CG/IT/CT/ETC.NOT FILED.
1.Mention as Husband name instead of Father
name on affidavit.
24-LIMITATION NOT IN TIME / EXPIRED.
KAPILA CHARAN 2024-07-|1.DELAY OF 226 DAYS 2.COURT FEE OF

151

D-MACA/29577/2024

NAYAK

12

RS 1205 /- TO BE PAID 3.WELFARE FEE OF
RS 50 /- AND OHC LAA FUND OF RS 10 /-
NOT PAID

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

s, [P SUSANTA KUMAR  [2024-07-
CRLMC/20605/2024 |BARAL 12 1 .PROVISION OF LAW SEEMS TO BE
WRONG
o. 5024.07. [6-RECEIPT SHOWING SERV.COPY TO
153 (2 ol ho43s/a004 KHUSBU PANIGRAHI ) AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-07-|12-ASSESMENT SLIP NOT FILLED-IN
154 [D-CRLA/20405/2024 PRABHAV BEHERA |2 ISP
1.CODE NOT INDICATED
s |D- PRADEEPKUMAR  2024-07- % 0ot U O R e o e Y O
ABLAPL/20093/2024 DAS 12 : :
156 - ABHIMANYU  2024-07-| {6 o S e e 10
ABLAPL/20510/2024 KHATUA 12 : :
157 D- SUSANTAKUMAR  2024-07- 30 et o O e+
CRLMC/20619/2024 |BARAL 12 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUJAY SHANKER  [2024-07-

158

D-WP(C)/28954/2024

SINGHDEO

12

1.NEAT LEGIBLE COPY OF PAGE 21 TO
24,26,27,28 TO BE FILED 2.PAGE 1 TO 9
NOT NOTARISED

159

D-WP(C)/28666/2024

SANDEEP PARIDA

2024-07-
12

25-NAMES IN CAPITAL
LETTERS/ENROLMENT




NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED

29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- JYOTIRMAYA 2024-07-
160 ABLAPL/20566/2024 'SAHOO 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
161 D- BRAJA MOHAN 2024-07-|7-VAKALATNAMA NOT PROPERLY
CONTC/29721/2024 |SARANGI 12 STAMPED,EXECUTED,ACCEPTED.
HBAW scheme Rs 50/- not paid.
162 |2 AMULYARATNA — 2024.07- 00 S B P e ED,
BLAPL/20559/2024 |PANDA 12 : :
D- 2024-07- 6-RECEIPT SHOWING SERV.COPY TO
163 CONTC/29343/2024 SANDHYARANI PANI 12 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
164 D- UMESH CHANDRA  |2024-07-|30-OTHER DEFECT (IF ANY)
BLAPL/20575/2024 |DORA 12
1.Attested seal of the sub jailor, Malkangiri not
legible
BINAYA KUMAR 2024-07- 6-RECEIPT SHOWING SERV.COPY TO

165

D-WP(C)/28968/2024

MOHANTY

12

AG/CG/IT/CT/ETC.NOT FILED.

166

D-
ABLAPL/20455/2024

GURU PRASAD
BEHERA

2024-07-
12

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 12-07-2024 (CASES FILED
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